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“Be not a traitor to your consci-
ence; Be sincere and act according
to your conscience and you should
surely succeed. (Vivekanand).
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MR. DEPUTY-SPEAKER:  Mr.
Sunder Singh you continue your
speech next time. You will be the
first speaker then. '

17.28 hrs.

CRIMINAL LAWS (AMENDMENT)
BILL*

SHRIMATI PRAMILA DANDA-
VATE (Bombay—North Central) Mr.
Deputy Speaker, Sir, I beg to move for
amend the Indian Penal Code, 1860
and the Code of Criminal Procedure,
1973.

*Published in Gazette of In_d:a Extra ordinary, Part II, Section 2, dated 5- 12-80.
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MR. DEPUTY SPEAKER: The
question is:

“That leave be granied to intro-
duce a Bill further %o amend the
Indian Penal Code, 1860 2nd the
Code of Criminal Procedure, 1973.”

The motion was adopted.

SHRIMATI PRAMILA 1ANDA-
VATE: Sir, ] introduce the Bill

17.80 hrs,

HALF AN HOUR DISCUSSION

NEwW MUZAFFARPUR-DARBHANGA  AND
SAKRI-HASANPUR LINES AND CHANGE OF
SOME HALTS INTO STATIONS.

MR. DEPUTY SPEAKER: Now, let
us take up the Half-an-Hour discussion.
I would very much like that the dis-
cussion does not exceed more than
hal!-an-hour.

SHRI BHOGENDRA JHA (Madhu-
bani): Sir, the problem is that I have
to refer to names of so many places.
But I am sorry that the Minister for
Railways is not present.

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS AND IN
the DEPARTMENT OF PARLIAMEN-
TARY AFFAIRS (SHR] MALLIKAR-
JUN): Sir, the Hon. Minister is at-
tending a standing Committee meet-
ing. At any moment he is expected
here.

MR. DEPUTY-SPEAKER: On behalf
of the Government, any Minister can
reply.

SHRI BHOGENDRA JHA: Sir, this
discussion arises out of Question No.
145 and other question which had been
split up without my knowledge on 27th.
Sir, this question is relating to the
Railway system of an area which has
not only been neglected but has been
taken for behind, that is, from where
it wag even during the British days.
During the British days, we had direct
connection from Lucknow-Gorakhpur,
Chhitouni-Bagaha-Narkatiaganj, Sita-
marhi to Darbhanga and Saharsa. But
due tp floods in the river Gandak, the
route was disrupted and still it stands
-disrupted. That bridge was inaugurat-
*ed in 1976 by the Prime Minister, But
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no beginning has yet been made. An-
other point is that formerly, Nirmali-
Supoul and Saharsa were having di-
rect rail conection. But due to a breach
caused by the Kosi river it got—de-
linked. That breach is still continuing
and even after 33 years of freedom,
these two important places are dis-
connected. So, if a person from Nir-
mali, the block headquarters of
Saharsa District, wants to reach the
Divisional Headquarters at Supaul, he
has to go from Nirmali to Calcutta a
distance of 500 kins earlier then to
Sapual, aboui 19 kms, and then only
he can reach the Divisional headquar-
ters vig circuitous route. That rail=-
route has not been restored so far.
These are the two things in which we
are lagging far behind. That is why
I said that we are not even where we
were during the British days.

Sir, 1 do submit that for the whole
Indo-Nepali border, Darbhanga is the
only place from where we pave got
4 connections, No other point is gvail-
able to reach the Indo-Nepali border
of four points as is available from

Darbhanga. These are like 4 fingers
of the palm. They are: Darbhanga—
Raxaul via Sitamarhi; Darbhanga—

Jaynagar; Darbhanga—Lokha  Bazar
and Darbhanga— Nirmali and beyond
which has now been delinked from
Supoul. So, ahat is the only place for
reaching the Indo-Nepali border
through these 4 routes. And taking this
into account, when there was Chinese
Aggression in 1962 a big airport was
built for defence purposes near Dar-
bhanga after uprooting more than
two dozen villages. Now that airpert
is there and some people do say that
when there is some trouble, some war,
we may be attacked, we may be bom-
barded. But for defence purposes we
are not connected with the main parts
of the country and impodrtant cities
like Calcutta, Delhi or even the capi-
tal of the State, that is Patna. So,
these are the special drawbacks of
that area, In such a situation the
question of the conversion of MG into
BG, restoration of rail link between
Chhitauni-Bagaha and Nirmali and



